20.05.2014 J-1

AT 10.30 A.M

1. FAO(OS) 61/2014

2. FAO(OS) 233/2014

1. CRL.A 142/2006

2. CRL.A 238/2006

3. CRL.A 240/2006

PRONOUNCEMENT OF JUDGMENT (APPLT. JURISDICTION)

COURT NO. 1

(DIVISION BENCH-1)

HON'BLE THE CHIEF JUSTICE

HON'BLE MR. JUSTICE RAJIV SAHAI ENDLAW

MS ANITA KAUR ARUN K. SINHA, SUMIT SINHA

VS. UNIVERSAL WEATHER AND AVIATION AJIT WARRIER, TANUJ BHUSHAN

INDIA PRIVATE LIMITED AND ANR. HARIPRIYA PADMANABHAN,
VIKRAMADITYA

RAJEEV KUMAR & ANR. SUDHIR NANDRAJOG, N. MAHABIR

VS. MICROSOFT CORPORATION & ANR. RAJNEESH KUMAR SINGH,

GOVIND CHATURVEDI
SAIKRISHNA RAJGOPALA,
SAFIA SAID

COURT NO. 25
EXTENSION BLOCK (GROUND FLOOR)
HON'BLE MS. JUSTICE INDERMEET KAUR

PAWAN KUMAR KOHLI APPELLANT IN PERSON
VS. SUESH KUMAR KOHLI AND ANR. KUSUM DHALLA,
INDERJEET SIDHU

ASIF AZHAR QAYUM
VS. STATE NAVIN K. JHA
NADEEM M.L. YADAV

VS. STATE NAVIN K. JHA

HIGH COURT OF DELHI

19TH MAY, 2014

REGISTRAR (LISTING)



20.05.2014 FOR PRONOUNCMENT OF JUDGMENT (ORIGINAL JURISDICTION)

HON'BLE MR. JUSTICE RAJIV SAHAI ENDLAW
(IN CHAMBER)

AT 10.30 A.M.

1. Cs(0s) 160/2013 HOLLAND COMPANY LP & ANR SANKALP GOSWAMI,J M KALIA
I.A. 1375/2013 Vs. S.P. INDUSTRIES VARUN EKNATH,D.V. SINGH
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